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[Shri K. R. Ganesh)

(4) A copy each of the following
Notifications (Hindi ang English
versions) jssued under the Cen-
tra] Excise Rules, 1944: —

(i) G.S.R. 847 published in Gazet~
te of India dated the 1llth
August, 19738 together with an
explanatory memorandum.

(i) G.8.R. B48 published in Ga-
zette of India dated the 1l1th
August, 1973 together with an
explanatory memorandum,

(iii) G.S.R. 850 published in Ga-
zelte of India dated the 11th
August, 1973 together with an
explanatory memorandum,

G.S.R. 851 published in Ga-
zette of India dateg the 11th
August, 1973 together with an
explanatory, memorandum,

G.S.R. 852 published in Ga-
zeite of India dated the 11th
August, 1973 together with an
explanatory memorandum.
|Placed in Library See No.
LT-3574/73].

(iv)

(v)

(5) Two statementg (i) correcting
the gnswer given on the 2nd
March, 1973 to Unstarred Ques-
tion No. 1972 by Shri M. S. Purty
regarding exemption to foreign
technicians from payment of in-
come tax, and (ii) giving reasons
for delay in corecting the answer.
| Placed in Library. See No, LT-
5575/73].

Accounts or TextiLEs CommrTTEE FOR

1971-72 aNp TExTILE MACHIKERY (PRO-

puctioN & DisrrisutioNn CoNTROL
(AmpT.) ORDER, 1873.

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE {SHR] A.
C. GEORGE): I beg to lay on the
Tablew

(1) A copy of the Certifled Ac-
counts (Hindi ang English ver-
gions) of the Textiles Committee
for the year 1871-72 and the Audit
Report theredon, under sub-section
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(4) of gection 13 of the Textiles
Committee Act, 19683. [Placgd in
Library. See No. LT-3576/173].

(2) A copy of the Textile Machinery
(Production and Distribution)
Control (Amendnient) Crder, 1973
(Hindi and English versions)
published in Notification No, S.0.
1184 in Gazette of India dated the
.28th April, 1973, under sub-sec-
tial (6) of section 3 of the Essen-
trial Commodities Act, 1855.
[Placed in Library. See No. LT-
5577/173].

NortiFicaTioNs vUNpErR Ogrissa MoTor

VEHICLES (TAXATION OF PASSENGERS)

Act, 1969 anp Moron Venicirs Act,
1939.

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M B RANA):
I beg to lay on the Table—

(1) (i) A copy of Orissa Notifica-
tion S.R.0O. No. 695/73 published
in Orissa Gazelte dated the 2nd
August, 1973 making certain am-
endment to the Orissa Motor Ve-
hicles (Taxation of Passengers)
Rules, 1868, under sub-section (3)
of section 23 of the Orissa Motor
Vehijcles (Taxation of Passengers)
Act, 1969, read with clause ()
(iv) off the Proclamation dated
the 3rd March, 1973 issued by the
President in relation to the State
of Orissa.

(ii) A statement (Hindi and Bng-
lish versions) explaining the pear
song for not jaying the Hindi ver~
sion of the above Notification.
| Placed in Library. See No. LT-
5578/73].

(2) (a) A copy each of the foilow-
ing Notifications making certain
amendmetits to the Andhra Pradésh
Motor Vehicles Rules, 1684 ynder
sub-section (3) of section 183 o}
the Motor Vehicles Act, 183, redd
with clause (c) (iii) of the Pro-
clahtion gated the 18th Janthry,
1978, issued by the Presiddnt
relation to the State of Andhra
Pradesh!
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(i) G.OMs No. 547 published in
Andhra Pradesh Gazette dated
the 5th 5th July, 1973.

(ii) G.O.Ms. No. 548 published
in Andhra Pradesh Gazette
dated the 5th July, 1973,

(iii) G.0O.Ms. No. 599 published
in Andhrq Pradesh Gazette
dateq the 5th July, 1973.

(v) G. O.Ms. No. 649 published in
Andhra Pradesh Gazette
dateqd the 5th July, 1973

(v) G, OMs. No. 650 published
in Andhra Pradesh GGazelite
dated the 5th July, 1978.

(vi) G.O.Ms. No. 651 published
in Andhra Pradesh Gazetle
dated the 5th July, 1973.

(vii) G.0.Ms. No. 687 published
in Andhra Pradesh Gazette
dateq the 5th July, 1973.

(b) A statement (Hindi and Eng-
lish versions) exp'aining the rea-
sons forno t laying the Hindi ver-
sion of the above Notifications.

(Placed in library. See No. LT—5579|
73).

RrviFw AND ANNuAL RrrorT oOF
LusrizoL INp1A LTD. FOR 1871272

THE DEFUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR
SINGH): I beg to lay on the Table
a copy each of the following papers
(Hindi and English versions) under
sub-section (1) of section 619A of the
Companies Act, 1956:—

(1) Review by the Government on
the working of the Lubrizol India
Limited, for the year 1871-72.

(2) Annual Report of the Lubrizol
India Limited, for the year 1871-
72 along with the Audited Ac-
counts and the comments of the
Comptroller and Auditor General
thereon,
(Placed in library. See Nou LT—5580|
78).
1810-L5—8

BHADRA 9, 1885 (SAKA)

Food Riots in 222
Indort & Bhopal (Stat.)
COMMITTEE ON PRIVATE MEM-
BERS’' BILLS AND RESOLUTIONS

MiINUTES

SHRI G. G. SWELL (Autonomous
Districts): I lay on the Table Minu-
tes of the Twenty-cighth to Thirty-
first sittings of the Committee on
Private Members’ Bills and Resolu-
tions held during the current session.

—

1206 hrs.
ASSENT TO BILL
SECRETARY: Sir, I jJay on the
Table the Appropriation (No. 3) Bill,
1973 passed by the Houses of Parlia-
ment during the current session and
assented to since a report was last

made to the House on the 24th August,
1973.

12,07 hrs.

STATEMENT RE: FOOD RIOTS IN
BHOPAL ANp INDORE

THE MINISTER OF STATE IN
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEE PpP. SHINDE):
On behalf of Mr. F. A. Ahmed...
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